F.No./%’5‘5/CESTAT/CPIO—ND/2019,
Customs, Excise and Service Tax,
Appeliate Tribunal,
West Block No.2, R.K.Puram,
New Delhi-110066.
Dated : 14-08-2019.

To

Ms CS Priyanka Jain,

Flat No. 9042, Tower-2, GH-7/,
Crossing Republik,
Ghaziabad.

Subject: Information under RTI Act — reg.

Madam,

| am to refer to your RTIl application No. nil dated 22-07-2019
received in this Tribunal on 07-08-2019, and to inform you that the
information asked for is in nature of opinion and advise and does not
constitute the information to be sought under RT! Act. Hence, rejected.

If aggrieved, you may file an appeal before First Appellate Authority,
Ms. Rachna Gupta, Hon’ble Member (J), CESTAT, West Block No.2,

R.K.Puram, New Delhi-110066.
Yours faithfully,

Enelpsabeve

CPIO, CRETAT)
New Delhi. "’)7/[)



Dated : 01.08.2019 N V"\«VMM

To

CPIO

Customs, Excise and Service Tax

Appellate Tribunal m\g’] ) %
West Block No. 2, R.K. Puram,

New Delhi- 110066

Subject : Revised Postal Order

Sir/ Madam

With reference to your letter Nil dated 25.07.2019 Received
please find attached Revised postal order. Kindly process the RTI and
provifle the required information.

CS Pri a Jain
Flat No. 9042, Tower 2, GH-7
Crossing Republik, Ghaziabad

Encl : Annexure -1 { List of works completed by contractor).
2. RTI Dated: 22.07.2019
3. Letter NO. Nil Dated : 25.07.2019
4. IPO No. 45F 700975



1975

F. No. RTI/ CESTAT/MISC/CPIO/ND-RP/2019 |
Customs, Excise and Service Tax Appellate Tribunal
West Block No. 2, R.K. Puram, New Delhi-110 066

Subject: Information sought under RTI Act 2005-reg.

Sir/ Madam,

With reference to your RTI applicatiéns No. NIL dated 22.07.2019, which is
received in this office on 25.07.2019, it is to inform you that the application fee for RTI
application can be accepted only in form of DD, IPO or Cash in favor of Accounts

Officer, CESTAT Delhi. It is also to state that Opinion and Advise is not given by
Public Authority under RTI Ac.

Therefore, Your RTI application with IPOs in original is return herewith.

Encl: (02 RTI applications with IPOs)

CESTAT New Delhi
Date: 25.07.2019

To,

Lf/Ms. CS Priyanka Jain

N, 9042, Tower 2B, GH-7,
Crossing Republik, .
Ghaziabad, U.P.-201016



(RULE 3)

APPLICATION FOR INFORMATION UNDER RIGHT TO INFORMATION ACT Oi

Mohinder Singh
Assistant Registrar
Customs, Excise & Service Tax
Appellate Tribunal , West Block No. 1, R.K. Puram
New Delhi- 110 066
Ph. No. 011-26103624
1 Full Name of the Applicant : CS PRIYANKA JAIN

2 Address of the Applicant : 9042, Tower 2B, GH-7, Crossing Republik, Ghaziabad.
3 Particulars of Information Required :

(i) Subject matter of Information : Service Tax Applicable on the said works as per the
attached list Annexure — 1 and if yes the same is being submitted
{ii} Categories of documents (if published):

{iii) Period to which the information relates : N.A,

{iv) Description of Information :

1.List of work done by contractor is given with various departments is given in annexure — 1
on which the contractor was supposed to deposit the service tax , kindly confirm was the
service tax deposited on all the works as mentioned in the list, if applicable.

2. PAN Number of the company - ADWPG4808R

(v} Language of information required: English / Hindi

(vi) Specify whether application fee is enclosed or not - Yes N‘LA
Date: 22.07.2015 Signature :
Place: Ghaziabad Name: CS PriyapKa Jain

°\ Encl : IPO No. 45F 700973

AN
X

Encl. Annexure - 1 (List of works completed by coniractor).

BYS
@



CONARCH ASSOCIATES

Annexure - 1

GHAZIABAD DEVELOPMENT AUTHORITY

Contract
amount

Payment
Raceived

Remarks for
payment
received

Development work (Package — 1, Part —
E } of Madhuban ~ Bapudham Yojana at
Gahziabad

Ghaziabad Development Authority

38,50 lacs

received till
fy. 2017-18

INTERNATIONATIONAL CENTRE FOR AUTOMATIVE TECHNOLOGY

Construction Building and Allied Civil
Infrastructural Works at kanheli Rohtak

tnternational Centre For Automative technology

373.66 lacs

U.P. AWAS VIKAS PARISHAD, Ghaziabad

Construction of Motor Garage Type -A &
B at 6th Batallion R.R.F. Roorkee Road
District

U.P. Awas Vikas Parishad

53.92 lacs

Laying of Sewer Line at 44th Vahini P.A,C.
Hapur Road Meerut

28/JD/WIRT/GZB/2016-2017 DATED
13.10.2016

U.P. Awas Vikas Parishad

381.92

LAKHS 134.09 lacs

receivedtill
f.y.2017-18

CONSTRUCTION OF SEWEARGE
TREATMENT PLANT {CIVIL WORK) AT
44TH VAHINI P.A.C. DISTRICT — MERRUT,

01/IDWERTI/GZB 2017-2018 DT
25.04.2017

U.P. Awas Vikas Parishad

275 lakhs

C/0 OF MOTOR GARAGE IN 6TH
BATALLION RRF PAC IN MEERUT
AGREEMENT NUMBER 12/1D/WIRT/2016/
2017 DATED 05.02.2016

292.08
LAKHS

HINDUSTAN PREFAB LIMITED

Construction of Income Tax Office
Building & Transit Camyp Cum Guest
House at Firozabad, U.P.

Hindustan Prefab Limited

368.97 lacs

received in
f.y. 2017-18

HSCC INDIA LIMITED NOIDA

Rengvation/addition/alteration and new
construction in existing Hospital and
allied buildings including Civil & Internal
and external services like PHE, £lectrical ,
HAVC etc for medical college at Regional
Hospital at Chamba, district Chamba,
Himachal Pradesh

HSCC/DHFW/HP/CHAMBA/LOP/2015 DT
20.06.2016

HSCC India Limited Noida

925 lacs 42253 lacs

received in
f.y. 2017-18

HSCC INDIA LIMITED NOIDA-1

[ENOVaTonN; Uo7 3T auoT O

existing Hospital, OPD et¢ and
Construction of lecture Theatre and
wards including Civil & Internal and
external services like PHE , Electrical
HVAC etc. for Medical College at Zonai
hospital at Nahan District Sirmour,
Himachal Pradesh  Agreement Number
: HSCC/DHFW/HP/CHAMBA/LOP/2015

HSCC India Limited Noida - 1

925 Lacs  |949.10 lac

received in
f.y. 2017-18

HSCC INDIA LIMITED NOIDA-2




Construction of “100 Bedded MCH wing
at District Hospital Campus at Pitibut
under NRHM -UP

HSCC India Limited Noida - 2

1232.69 lacs

A

received in
f.y. 2017-18

GANGA POLLUTION CONTROL UNIT L).P, JAL NIGAM, KANPUR

Providing of Laying Sewer Line in Kanpur
{UP

Ganga Poilution Control unit, UP Jalf Nigam , Kanpur

1191.59 lacs

received in f.y
2017-18

Providing & Laying Water Supply Line in
Kanpur {UP}

133.49 lacs

received in f.y
2017-18

YAMUNA POLLUTION CONTROL UNIT U.P. JAL NIGAM, GHAZIABAD

Laying of 1600 mm dia deep Sewer line in
Loni

Yamuna Pollution Control Unit, UP Jal Nigam,

Ghaziabad, U.P.

8.91 lacs

received in
fy.2017-18

Sewer House Cennection in Saheed
Nagar, Ghaziabad

07/GM/2016-17 DATED 20.12.2016

Yamuna Pollution Contrel Unit, LLP. Jal Nigam,

Ghaziabad UP - 5

393.55 lacs

61.87 lacs

received in
f.y. 2017-18

GREATER NOIDA DEVELOPMENT AUTHORITY-3

gautam budh vishwavidhyaiaya ke
antargat balak chatrawas (Type A)

2008-09

agreement number : 02/GM(Proj)/SM(U)-

135632491

gautam budh vishwavidhyalaya ke
antargat baltak chatrawas {Type A} Block
2 agreement number :
18/GM{Proj)/SM{U}-2008-09

131530359

Construction of 76 Nos Single Storey
House on 250sqm plot area sector
omicron -1, {part-D}, Greater Noida
Agreement Number - 05/GM(Pro)/SM-
\Vi/0607

143857994

Water Body and Fountain Work along
Walkay and In front of Administrative
Building in Gautam Budh University ,
Greater Noida  Agreement Number :
21/GM(Proj)/SM{U)/08-05

14038494,

Praviding and Laying of Perpheral
sewage system for sector Ecotech - VI &
Ecotech | (Extension- 1), Greater Noida
Agreement Number 274/GM{PROJ}/SM-
WC-VI/2010-11

82064218

/o 450 Nos (30 Block) affordable house
{four storeyed G +3) on 29.76 Sqm area
in Sector- Mu- 2 (Pocket~H), Greater
Noida

ENGG./PROJECT/WC-VII/2014/611 DAT.
28.03.2014

Greater Noida Development Authority — 3

2127.85
lacs

1258.10 lacs

received in
fy. 2017-18

C/o of 130 meter Wide road from KP 5 to

Greater Noida Development

97.99 lacs

received in
fy.2017-18

Laying of Perpheral sewage system for
sector tech zone - || & Ecotech |
{Extension & XtJ-II1}, Greater Noida
Agreement Number 05/GM(PROJ)/SM-

V1/2009-10

10.49 crore




e

gautam budh vishwavidhyalaya ke
antargat faculty bhawan ka antarik
vidhyutikaran  agreement number :
09/GM{Proj)/SM(UV)-2009-10

21340815

Internal Electrification work 314 Nos
120sqm. Buiit up house Sector XU-I1f
Pocket B1 to B2 {(EM} (P& M)}- 09/106 dt
18.06.2009

23644000

tnternal Electrification 376 Built up house
250 sqm , sector Omicren - 11, Greater
Noida Agrement No. 03/GM(P) SM-
07/08-09

300 lacs

INTERNAL ELECTRIFICATION SECTOR - XU+
|, GREATER NOIDA  AGREEMENT NO.
PRI/WCT7/09/804 DATED 31.12.2005

638 LAKH

INTERNAL ELECTRIFICATION SECTOR -XU-
111N GREATER NOIDA AGREEMENT
NUMBER SM(EM) (10) /422DATED
09.03.2010

821 LAKHS

INTERNAL DEVELOPMENT OF SECTOR - 3
POCKET B GREATER NOIDA

AGREEMENT NUMBER ENG/WC-
4/2009/185 DATED 30.12.2009

990 LACS

Internal Electrification of faculty Building
{Law} in gautam Budh university
agremeent number: GN/PROJ/SM{UE)
2009 dt 22.05.2009

21341000

FEBRICATION WORK

UPRRN PAC Fabrication work Ghazaiabad

Fabrication Work

28.69 lacs

received in
fy. 2017-18

PWD DHAMPUR

Construction of road work P P PWD
Dhampur

PWD Dhampur

15.28 lacs

received in
f.y.2017-18

EXECUTIVE ENGINEER IRRIGATION

DIVISION MUNI X1 RET! RISHIKESH-4

Strengthening and Construction of Partial
Part of Khanpur marginal Bund on Right
Bank of River Ban Ganga in District
Haridwar

Executive Engineer Irrigation Division Muni Ki reti,

Rishikesh- 4

352.45 lacs

received in
f.y. 2017-18

BIHAR GOVERNMENT

Balance Work of Improvement /
Upgradation of State Highways [SH-50]
including improvement of existing Rigid
Pavement & 2) Construction of RCC Drain
& Cover Slab From Pandasarai Mabbi &
Laheriasarai ari in Darbanga

Bihar Government '

18.48 Jacs

received in
f.y. 2017-18

NORTHERN RAILWAY , KASHMIR] GATE, DELHI

Construction of Heavy & Light bays
inspection sheds , Administrative
buildings, earth work in filling , Yinking of
track and allied works in connection with
setting up of new Electric Loco Shed for
homing 100 Jocos at Khanalampura yard
at Saharanpur

Northern Railway, Kashmeeri Gate Delhi

496.06 lacs

received in
fy. 2017-18

YAMUNA POLLUTION CONTROL UNIT U.P. JAL NIGAM, AGRA




CONSTRUCTION & PROVIDING 13000
NOS SEWER HQUSE CONNECTION FROM
HOUSE TO NEAREST EXISTING HOUSE
CONNECTING CHAMBERS USING 120MM
DIA DWC HDPE , S| MARKED PIPE
INCLUDING DISMANTLING OF DIFFERENT
TYPE OF ROAD/FLOOR/RAMP, NALI ETC.
& REINSTATEMENT OF SAME AFTER
COMPLETION OF WORK AND TESTING,
COMMISIONING & MAINTENANCE
DURING DEFECT LIABILITY PERIOD OF
ONE YEAR INCLUDING SUPPLY OF ALL
MATERIAL, LABOUR T & P ETC COMPLETE
AND HANDLING OVER THE WORKS TO
THE NAGAR NIGAM /JALKAL VIBHAG
AGRA IN TAIGAN SEWERAGE ZONE OF
AGRA TOWN

REF. 3120/133 DATED 01.09.2017

YAMUNA POLLUTION CONTROL UNIT, U.P, JAL
NIGAM AGRA

1150 lakhs

OTHERS

Necessary Design, Supply of All Materials
labour and Construction, Erection,
Commissioning , Testing, Trial Run of
Distribution System & Rising Main R.C.C.
O.H.T.'s Staff Quarters , Pump Houses,
Boundary wall, Tubewells and Pumping
Plants, Ground Water Rcharge
Arrangement & site development Works
etc and other related works at Amroha
town for Amroha Water Supply
Reorganization Scheme under Urban
Water Supply (State Sector) Programme
on Turn Key basis

76.98 lacs

MMD

37.30 lacs

received in
fy. 2017-18

MMUO & Jalwar

216.95 lacs

received in
fy. 2017-18

CONSTRUCTION OF SEWEARGE
TREATMENT PLANT {CIVIL WORK} AT
44TH VAHINI P.A.C. DISTRICT - MERRUT,

01/IDWERT|/GZB 2017-2018 DT
25.04.2017

ROAD PAVEMENTS AND EXTERNAL
DEVELOPMENT WORK AT APHA
INTERNATIONAL CITY KURUKSHETRA
AGREEMENT NO.

AGDPL/SB/AICKRCA/688 DT 01.12.2008 ALPHA INTERNATIONAL CITY KURUKSHETRA

UP JAL NIGAM C 8 DS

CONSTRUCTION OF MPS SEWER LINE
AND RISING MAIN PUMPING STATION

UP JAL NIGAM C & DS UNIT-

850 LAKHS




